NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member

DAILY CAUSE LIST DATED 02.08.2022 (TUESDAY)

COURT-1V

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE

10:30 AM

(Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical)

For Admission (After Notice)

Resolution Professional
Drake & Scull Water & Energy India
Pvt. Ltd.

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Hari Singh Thakur. Virendra Rawat Vijender Mann-R1
(Ins) No. 581 of Vs. KK Mishra
2019 Universal Enterprises. Mohit Singh-CS
Asiya Khan
2. Comp. App. (AT) | P.M. Cold Storage Pvt. Ltd. Kumar Anurag Singh | Soumya Dutta-R2
(Ins) No. 615 of Through Interim Resolution Professional
2020 Vs.
Goouksheer Farm Fresh Pvt. Ltd.
Through Resolution Professional
Sanjeev Jhunjhunwala & Anr.
3. Comp. App. (AT) | Anish Niranjan Nanavaty Misha Zain A. Khan
(Ins) No. 27 of Resolution Professional Sumit Batra
2021 Reliance Communications Infrastructure Kumar Anurag Singh
Limited Kauser Husain-R1
Vs. Kauser Husain-R2
Patrimoine Expo Private Limited & Ors. Ankit Lohia-R3
4. Comp. App. (AT) | Shivashakti Elmech Pvt. Ltd. Iswar Mohapatra Rohit Khanna-R1
(Ins) No. 34 of Vs. Shiv Nandan
2021 Shiv Nandan Sharma & Anr. Sharma-R1

Nikhil Kohli-R2

For Hearing

2021

Canara Bank

5. Comp. App. (AT) | ASREC (India) Ltd. Saurabh Jain Jyoti
(Ins) No. 303 of Vs.
2020 Divyesh Desai

6. Comp. App. (AT) | Manoj Jayaswal Sandeep Bajaj Arti Singh
(Ins) No. 770 of Vs. Avik Mukherjee-R2
2020 Punjab National Bank & Anr. Aakashdeep S Ruda

Rishav Banerjee

7. Comp. App. (AT) | Vijay Kumar Gupta Kushal Bansal PBA Srinivasan

(Ins) No. 1015 of | Vs. Parth Tandon




8. Comp. App. (AT) | Bhawanishankar Harishchandra Sharma | Abhirup Dasgupta Shweta Bharti
(Ins) No. 217 & Vs. Ankita Panikkar
218 0f 2022 & Feedback Highways OMT Pvt. Ltd. & Sukrit Kapoor-R1
ILA. No. 1067 of | Anr.
2022
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson
-sd/-
Registrar
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